National Company Law Tribunal
Allahabad Bench
Allahabad
BO(ND)/2015

AHENDANCE{UM—GHﬁER SHEET OF THE HEARING OF ALLAHABAD
BENCH OF THE NATIGNhL COMPANY LAW TRIBUNAL ON 16.12.2016.

NAME OF THE CDMPAM;‘I": Dr. Anurag Dikshit 8 Anr,
Vs,
M/s Galaxy Life Care Services (P.) Ltd. & Anr.

SECTION OF THE CGMP:;PLNIES ACT: u/s 307-398 of Companies Act, 1956.
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Dr. Anurag Dikshit & Anr, v/s Galaxy Life Care Services Pvt. Ltd

F 1 :
leard arguments in part. For Contifuation list it on 18.01.2017
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